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on the Railways are primarily intended 
for running staff viz., guards, drivers, 
.firemen etc. Provision of running room 
facilities to Travelling Ticket Examiners 
depends on the availability of spare 
accommodation therein after meeting the 
requirements of running staff. 

Certain categories of non-runrung 
staff like T.T.Es. are, however, boing 
given Rest room facility and on a 
representation dated 7.4.69 from T.T.Es. 
of Moradabad Division to the Divisional 
Superintendent, Moradabad, a room with 
8 beds has boen set apart for their rest in 
the Inspectors Rest Room at Lucknow. 

Wago, supply for Nortb Bengal 

7285. SHRI JYOT1RMQY BASU 
Will the Minister of RAILWAYS be 
pleased to state : 

(a) whether the West Bengal Govern-
ment have felt the need of supplying 
more wagons to North Bengal ; 

(b) if so, how many wagonS per 
month; and 

(c) the number actually supplied 
per month during the last three months? 

THE MINISTER OF RAJLWAYS 
(DR. RAM SUB HAG SINGH): (a) to 
(c). Yes. Against the Govt. of West 
Bengal's programming 2390 wagons 
during Jan. '69, 3460 wagons in Feb. '69, 
and 3710 wagons in March, '69 for 
movement to North Bengal, the Railway 
could accept programme only for tbe 
movement of 19&0 wagons in Jan. '69, 
2150 wagons in Feb. '69 and 2250 wagons 
in March, '69. The requirement of the 
West Benpl Government could not be 
accepted in full due to limited ferry 
capacity at Farakka, as the available 
capacity had .to be rationed among all 
consumers. From April, '69, the require-
ments are, bowever, being met in full, 
as the capacity for crossing has been 
increasod. 

Sult .. taodard Parts 10 Maouf.CUlre 
of Motor Cycles 

7286. SHRI RAMA CHANDRA 

ULAKA : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL 
TRADE AND COMPANY AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the sale, 
distribution and prices of motor-cars, 
scoot:rs and motor cycles manufactured! 
assembled in India are being controlled 
by Government ; 

(b) whether it is also a fact that 
complaints hav. been received by Govern-
ment about the sub-standard ptets being 
used in the manufacture of these vehicles 
and delivery of scooters and Motor-
cycles to the customers ; 

(c) if so, the number of such comp-
laints received during the year 1968-69 
separately aganist each type of vehicle 
and action taken thereon ; and 

(d) the steps proposed to be taken 
by Goverllment to check such practice ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI 
F. A. AHMED): (a) The sale and 
distribution of cars and scooters is 
statutorily controlled under the provisions 
of the Motor Cars (D&S) Control Order, 
1959 and the Scooters (04<5) Control 
Order, 1960 respectively. Government 
are also, at present, exercising an inror-
mal control on the prices of these 
vehicles. There is, however, at present 
no control either on distribution or Qn 
prices of Motor cycles. 

(b) Government have been receivill& 
complaints about defects in the vehicles 
manufactured in tho country. These 
generally relate to the failure of parts 
or mal-functioning of the assemblies 
during the Warranty period. Some 
complaints of a general nalure abollt 
delay in the delivery of scooter. are 
also occasionally received. 

(c) The number of complaints about 
deracts in vehicles received during the 
year 1968-69 in respect of various types 
of vehicles is given below;-
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CARS Nos. 

Ambassador 751 

Fiat 437 

Standard 140 

MOTOR CYCLE AND 
SCOOTERS: 
Lambretta Scooter 20 

Vespa Scooter 7 

Enfield Motor-Cycle 

Rajdoot Motor~Cycle 6 

Such complaints are generally taken up 
with the manufacturers and they are 
instructed to rectify the defects to the 
satisfaction of the customers_ 

(d) Government had set up a com-
mittee of expons to make a thorough 
investigation into the causes of deteriora-
tion in the quality of motor cars and 
to suggest remedial measures. The 
recommendations of the committee have 
been brought to the notice of the car 
manufacturers and statutory directions 
have boen issued to them in respect of 
the more important of these recommenda-
tions to ensure. compliance. The recom-
m,ndations of the committee have also 
been brought to the notice of the Scooter 
and Motor cycle manufacturers for 
necessaty action and compliance. The. 
matter has also been discussed individu-
ally with the representatives of the three 
car manufacturers and they have assured 
Government that they would implement 
the various recommendations of the 
committee. 

In the meantime. in pursuance of 
one of the recommendations of the 
committee. a Team of experts had been 
deputed to visit the plants of the three 
car manufacturers. with a view to assist-
ing and advising the latter .in strengthen-
ing their internal inspection organisation. 
The Team was also to suggest to Govern-
ment the kind of external inspection 
organi sation that should be set up to 
supplement the. internal arrangements 
and how it can be made to function 
effectively. The report of the team has 
b,en received recently and is being 
examined. 
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